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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
P/\.'l'IALA HOUSE COURT: NEW DELI-II DIS'I‘RIC'I' : NEW DELIII

O R l) E R

In partial modification of this officc earlier order hearing No.2284l-229l3/Bail & l-‘iling/Judi./Prin.
D&S.l/NDD/2023 dated 14.08.2023 and in exercise of powers vested to the undersigned inter uliu under Section
l0(3) ofthe Criminal Procedure Code. i973 as in force in Delhi. l hereby authorize the following Additional District
& Sessions Judges ol'New Delhi District to hear and dispose of fresh bail/urgent criminal applications and pending
bail applications pertaining to the New Delhi District Sessions Division mentioned at column No. (2) w.c.l‘.
01.09.2023 to 15.09.2023 in accordance with law.

;\'iinie of the Jiidiciiil Offieer Police Stiitions & Investigating Agencies t" Link Judge 2"“ Link Judge
(New Delhi District)

(ROSTER-_t_)
(7-) (3) (4)

M5- /\Pa"ta Swami. CB1. Cflfltrfll l-Ixcise. Chtinttkyit Puri.
ASJ-07 Custom, Delhi (Jiintt. DR], GST. Kit Sh. Rajindcr Singh, Sh. Pawan Kumar,

Airpon, [GI Metro. R.K. Pui-am. Vasant A$_].Q5 Ag] (SFTC)
Kunj (South) and Vasant Vihar.

Sh, Dcvgndcr Kumar Police Stations & Investigating Agencies
_|a|-‘gala, i (New Delhi District)

. (BQ§'[E,B-2), . .
AM 05 CAW Celt, Crime Branch. t-ZOW. Narainu. Sh' Shaxggdgg Mahk' 511- Sanifly Khflnflgwali

Sagarpur. Surojini Nagur. South Campus ' /\$_|-()2
and Vasiint Kunj (North).

Sh, Sudhir Kumar Simhi‘ Police Stations 8.: Investigating Agencies l
Spl. Judge NDPS i (-\'°££g_§~|'ll1_g_lg§_I3I:)i¢l)

Barakhamha Rtiiid. Conntiught Place. Sh‘ sanjay Khanagwa]' 'Sh' I larjyol Smgh Bhana‘
Cyber Police Stiititin. linftircemcnt AS-1'02 ASJ'04

Directorate. l~‘l-.RA. lnderpuri. I
Kishiingtirh. Mantlir :\/lurg. North Avenue. 1
Parliament Street. Pl*A. PMI./\. Pragati '
Maidtin Metro‘ Rajccv Chowk Metro.

South Avenue. Tiliik Marg and Tughlak i 1
‘ Road.
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 ebsite Committee (Hindi & linglisli). Tis llamri Courts. Delhi.
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(03.l)9.,ZO?.3, 07.0).2023,-09.09.2023 d2 I 0. 09.2023 -ho/iday (s)

The bail/urgent applications pertaining to Special Acts viz. NDPS Act/NCB. POCSO. NIA. M(‘OCA,
TADA, Special Cell cases. SC/ST Act. UAP Act. Drugs & Cosmetics Act and Oflici . crets Act shall be dealt with
by the concerned designated Courts, New l)clhi District.

. Ame
(San'ay arg-I)

Principal District & Sessions Judge
New Delhi District, PI lC, New Delhi J

Dated 39- %“ 9°?-Z
O / aw t» W

N0. /Bail & |’iling/Judi./Prin.I)&SJ/NDI)/2023
Cciix.L'comitti;itt'or.lnItiriniiitoii to:
t The Registrar Geneml. llon‘blc High Court of Delhi. New DCHII.
7 All tlte Principal District & Sessions Judges. Delhi/New Delhi.
3 The Principal Judge, Pimiily Court. Dwnrkii (l‘lQs). New Delhi.
4 The Pnni.ipnlJiitl|1,c, Pitinily Coun. New Delhi District, PHC. ND.
5 The Judge ltt-ellttfflt. Mediation Centre. New Delhi District, PHC. ND
6 Flic Mcinbcr Secretary. DSLSA. New Delhi District. PHC. ND
7 All the Judicial Oliiccrs, New Delhi District. PHC, ND,
8 The Oflicer In-cliiirgc, linil 8: Piling Section 8: Adininistrrition limnch, NDD. ND

IO. The Chief Prosecutor, New Delhi District, PHC. NI)
I t. All the ttonoriiry Secretaries, Bar Associations. Delhi/New Delhi
I2 The in-clinrgc_ Lock-tip, New Dellii District. Pl IC. ND
lJ.'l"lie Brzinclt III-ClIi!l’[L¢, Computer Bmneli. New Delhi District. Pl IC. Ni)
t4.Rc:idcrIPS to the tindctsigncd.
l5.Tlic PRO/’APR(), New Delhi Disincl. P! lC. ND

Principal District & Sessions Judge
New Delhi District, Pl-lC_ New Delhi


